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(¢) Asper WHO Publication "Born too Soon: The Global Action Report on Preterm
Birth" out of an estimated annual 2.7 crore live births, in India, 35 lakh premature birth took
place in India in 2010.

(d) Asper WHO Publication "Born too Soon: The Global Action Report on Preterm
Birth" Ten nations in the world account for 60% of the world's premature deliveries and
India is one of them.

Beneficiaries of health insurance scheme

2670. SHRIPARVEZ HASHMI: Will the Ministerof HEALTH AND FAMILY WELFARE
be pleased to state:

(a) whether Government is contemplating to provide free healthcare facility to the
students studying in the schools under health insurance scheme, if so, the details thercof;

(b) whether Government proposes to expand health insurance scheme further, if
so, the details thereof, and

(c) thedetails with regard to the categories being benefited under health insurance
scheme at present?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) to (¢) No. Rashtriya Swasthya Bima Yojana (RSBY) has been
transferred from Ministry of Labour and Employment to Ministry of Health and Family
Welfare on as is where is basis w.e.f. 01.04.2015. The scheme is implemented by State
Governments through Insurance Companies. RSBY covers BPL families (a unit of five)
and 11 other defined categories namely Building & Other Construction Workers, licensed
Railway porters, Street Vendors, MGNREGA workers (who have worked for more than
fifteen days during preceding financial year), Beedi workers, Domestic workers, Sanitation
Workers, Mine Workers, Rickshaw pullers, Rag pickers and Auto/Taxi drivers. BPL and 11
other categories of unorganized workers enrolled under RSBY are entitled for health
insurance coverage of I 30,000/- per annum, as per the scheme guidelines. Students
covered under these categories are entitled for health insurance under RSBY.

Beneficiaries under Janani Suraksha Yojana

2671. SHRIDEREK O’ BRIEN: Will the Minister of HEALTH AND FAMILY WELFARE
be pleased to state:

(a) the number of women who have received support under the Janani Suraksha
Yojana, State-wise and year-wise since 2010;

(b) the rate of maternal mortality, State-wise and year-wise since 2010;

(c) the quantum of funds allocated and disbursed under this scheme, State-wise
and year-wise since 2010; and
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(d) the financial and other benefits that women are entitled to under this scheme?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT PRAKASH
NADDA): (a) The number of beneficiaries reported under the Janani Suraksha Yojana,
State-wise and year-wise since 2010 is given in Statement-I (See below).

(b) The details of maternal mortality ratio, State-wise and year-wise since 2010 are
given in Statement-I1 (See below).

(c) The details of quantum of funds allocated and the reported expenditure by the
States under this scheme, State-wise and year-wise since 2010 are given in Statement-IT1
(See below).

(d) Under the Janani Suraksha Yojana, eligible pregnant women are entitled for
cash assistance irrespective of the age of mother and number of children for giving birth
in a government or accredited private health facility. The scheme focuses on States that
have low institutional delivery rates, namely, the States of Uttar Pradesh, Uttarakhand,
Bihar, Jharkhand, Madhya Pradesh, Chhattisgarh, Assam, Rajasthan, Odisha, and Jammu
and Kashmir. While these States have been named Low Performing States (LPS) under the
scheme, the remaining States have been named High Performing States (HPS). In Low
Performing States all pregnant women are entitled for JSY benefit for institutional delivery,
however in the High Performing States, pregnant women from BPL, SC & ST households
only are entitled for JSY benefit for institutional delivery. The scheme also provides
performance based incentives to Accredited Social Health Activists (ASHAS) for promoting
institutional delivery among pregnant women.

Cash Assistance for Institutional Delivery

Cash entitlement for different categories of mothers is as follows:

Category Rural arca Urban area
Mother's ASHAs Mother's ASHA's
incentive package* incentive package**
LPS 31400 600 1000 2400
HPS T 700 600 600 2400

*ASHA package of ¥ 600 in rural areas include ¥ 300 for ANC component and ¥ 300 for facilitating

institutional delivery.

** ASHA package of ¥ 400 in urban areas include ¥ 200 for ANC component and T 200 for facilitating

institutional delivery.
Cash assistance for home delivery

BPL pregnant women, who prefer to deliver at home, are entitled to a cash assistance
of ¥ 500 per delivery regardless of the age of pregnant and number of children.



Statement-1

Number of JSY Beneficiaries

SL.No. States/UTs 2010-11 2011-2012 2012-13 2013-14 2014-15 2015-16
(til1 30.09.15)
1 2 3 4 5 6 7 8
A Low Performing States
1. Assam 389906 412539 421339 451748 448143 184864
2. Bihar 1399453 1432439 1829916 1695843 1531020 535273
3. Chhattisgarh 303076 334098 277653 290276 321762 157376
4. Jharkhand 386354 559507 282169 283562 249455 115010
5. Jammu and Kashmir 112210 132645 127041 143129 116642 49668
6. Madhya Pradesh 1155915 1085729 979822 1010824 942644 432635
7. Odisha 533372 634468 547648 530089 498046 212764
8 Rajasthan 986308 1008490 1072623 1106262 1090012 518553
9. Uttar Pradesh 2341353 2327830 2186401 2388204 2325010 1029860
10. Uttrakhand 79925 87937 89506 95344 100261 45738
Sus ToraL 7688072 8015702 7814138 7995281 7622995 3281741
(B) High Performing States (Big States)

—
—
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1 2 3 4 5 6 7 8
12. Goa 1352 1673 1387 1100 828 557
13. Gujarat 343600 342211 308880 253005 277433 107702
14. Haryana 63171 66084 61902 44076 45742 8727
15. Himachal Pradesh 21806 21811 13626 15766 16182 7651
16. Karnataka 445997 454544 407611 383251 411423 181554
17. Kerala 103605 105205 116816 138527 114677 46855
18. Maharashtra 354108 302040 364039 403405 345761 151398
19. Punjab 155242 109587 79511 96873 103423 38449
20. Tamil Nadu 359734 340454 358224 457770 470003 214936
21. Telangana 135652 64339
22. West Bengal 781168 787604 659996 363655 491356 253068
Sus TotaL 2884673 2793073 2713033 2540563 2674038 1204066
© High Performing States (UTs)
23. Andaman and Nicobar Islands 132 386 298 366 398 6730
24. Chandigarh 213 536 449 899 1713 8897
25. Dadra and Nagar Haveli 1273 1104 786 1203 1241 13547
26. Daman and Diu 145 107 4970
27. Delhi 19441 20145 21722 12096 13723 7789
28, Lakshadweep 8660 643 494 992 1000 1019
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29. Puducherry 4680 5236 3728 3754 3527 7726
Sus ToraL 26605 28050 27477 19455 21709 50678
D) High Performing States (NE)
30. Arunachal Pradesh 9915 12135 12200 11827 12906 203
31 Manipur 19903 17173 18145 17064 21667 644
32. Meghalaya 16750 18905 21082 20151 43334 346
33. Mizoram 13953 12326 12057 12871 5605 4
34. Nagaland 13291 15863 17609 13390 16430 7830
35. Sikkim 3531 3285 2068 2383 2278 131
36. Tripura 20202 20871 18682 15502 17943 1050
Sus ToraL 97545 100558 102443 93188 120163 10448
Granp ToTaL 10696895 10937383 10657091 10648487 10438905 4546933
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Statement-11

Maternal Mortality Ratio (MMR)

India & Major States 2010-12 2011-13
INDIATOTAL 178 167
Assam 328 300
Bihar 219 208
Jharkhand 219 208
Madhya Pradesh 230 21
Chhattisgarh 230 21
Odisha 235 22
Rajasthan 255 244
Uttar Pradesh 292 285
Uttarakhand 292 285
Andhra Pradesh 110 €N
Karnataka 144 133
Kerala 66 61
Tamil Nadu 20 o
Gujarat 122 112
Haryana 146 127
Maharashtra 87 68
Punjab 155 141
West Bengal 117 113
Other 126

Source: Sample Registration System-RGI.



Statement-111
Detail of financial performance against SPIP approvals under JSY for the F'Ys. 2010-11 to 2015-16

(R in crore)

S1. No. State 2010-11 2011-12 2012-13 2013-14 2014-15 2015-16 Grand Total
(2010-11 to 2015-16)
SPIP Exp. SPIP Exp. SPIP Exp. SPIP Exp. SPIP Exp. SPIP Exp. SPIP Exp.
Approval Approval Approval Approval Approval Approval Approval
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16
1. Bihar 249.97  239.69 250.85 244.91 244.29 299.18 354.35 314.24 387.15 296.90 310.18 98.88 1796.80 1493.80
2. Chhattisgarh 74.67 49.29  68.85 54.23 61.82 47.56 70.88 43.95 60.07 52.95 60.94 27.76  397.22 275.73
3. Himachal Pradesh 2.18 1.31 1.90 1.19 2.33 1.26 2.11 1.24 2.27 1.28 3.10 0.67 13.88 6.95
4. Jammu and Kashmir20.80 20.18  21.94 25.40 20.57  22.40 22.40 26.44 28.12 21.67 30.88 10.54  144.71 126.64
5. Jharkhand 70.22 52.25 69.70  56.71 89.25 59.33 89.71 62.41 86.41 62.40 94.72 28.75 500.00 321.85
6. Madhya Pradesh 200.78  200.85 188.08 181.40 191.41 175.05 210.25 193.32 189.80 171.55 185.66 7530 1165.97 997.48
7. Odisha 126.54 106.73 108.31 109.94 110.24 99.81 120.06  98.28 98.28 97.83 102.19 40.78 665.62 553.37
8. Rajasthan 143.68 180.13 184.06 158.79 181.42 161.81 217.11 179.97 194.08 183.64 143.63 85.28 1063.98 949.62
9. Uttar Pradesh 400.01 450.49 475.34 430.85 521.90 428.02 471.24 445.79 509.21 441.72 511.85 116.10 2889.542312.96
10. Uttarakhand 20.31 14.04 15.12 13.86 13.51 14.77 15.39 16.28 19.07 19.48 21.13 7.30 104.52 85.74
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1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16
11. Arunachal Pradesh 1.64 1.33 1.42 0.99 1.42 1.09 2.18 1.13 1.82 0.85 2.31 0.32 10.78 5.71
12. Assam 101.50 68.53 93.36 85.21 81.07 87.88 92.45 94.76 104.94  90.57 80.34 35.60 553.67 462.54
13. Manipur 1.32 1.71 2.20 1.32 1.69 1.69 2.17 1.88 1.97 2.29 2.34 0.91 11.69 9.80
14. Meghalya 2.28 1.18 1.28 1.19 2.14 1.57 3.79 0.72 3.68 2.35 3.91 0.87 17.09 7.87
15. Mizoram 1.64 1.30 1.78 1.26 1.39 1.17 1.70 1.72 1.88 0.70 1.29 0.49 9.69 6.63
16. Nagaland 4.44 2.58 2.73 1.88 1.82 1.89 2.06 1.53 1.76 1.21 1.84 0.00 14.65 9.09
17. Sikkim 0.53 0.41 0.59 0.44 0.44 0.29 0.51 0.28 0.31 0.27 0.23 0.13 2.60 1.82
18. Tripura 3.17 2.44 3.36 2.77 2.82 2.04 3.13 2.36 2.92 2.52 3.19 1.05 18.59 13.19
19. Andhra Pradesh 50.36 19.63 32.88 23.44 31.79  28.47 45.47 36.76 25.10 30.19 24.95 9.01 210.54 147.49
20. Telangana 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 22.83 18.72 18.28 12.90 41.10 31.62
21. Goa 0.10 0.09 0.10 0.13 0.12 0.10 0.12 0.08 0.12 0.04 0.12 0.04 0.69 0.48
22. Gujarat 22.38 19.95 21.00 19.93 50.54 46.63 35.02 33.06 35.80 34.85 35.62 14.38 200.36 168.81
23. Haryana 5.01 6.72 6.60 5.19 6.30 5.04 5.92 7.14 4.33 7.11 5.35 2.67 33.53 33.88
24. Karnataka 46.03 46.63 38.54 43.00 42.45 4137 66.20 54.15 65.85 55.00 66.23 25.68 325.29 265.84
25. Kerala 9.66 9.20 13.55 8.97 12.13 12.08 16.08 13.77 13.13 13.72 13.70 4.71 78.24 62.44
26. Maharashtra 22.59 30.85 35.28 35.96 30.23 34.62 44.82 45.14 52.64 4591 49.82 17.47  235.38 209.95
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27. Punjab 6.12 6.75 6.46 9.27 8.07 7.66 10.43 11.79 11.09 13.67 11.09 6.06 53.26 55.20

28. Tamil Nadu 35.30 26.71 34.52 26.93 35.72 28.64 36.02 37.92 52.44 45.30 39.92 16.12  233.92 181.62

29. West Bengal 54.18 56.64 58.37 59.14 60.16 59.04 74.44 36.97 59.67 60.46 52.32 23.30  359.14 295.55

30. Andaman and 0.12 0.06 0.06 0.05 0.11 0.06 0.06 0.07 0.07 0.05 0.07 0.02 0.50 0.31
Nicobar Islands

31. Chandigarh 0.08 0.02 0.08 0.05 0.08 0.05 0.06 0.06 0.06 0.07 0.14 0.03 0.49 0.28

32. Dadra and 0.14 0.06 0.15 0.08 0.13 0.12 0.14 0.16 0.22 0.23 0.22 0.08 1.01 0.74
Nagar Haveli

33. Daman and Diu 0.00 0.00 0.00 0.00 0.06 0.00 0.04 0.01 0.03 0.02 0.03 0.01 0.15 0.04

34. Delhi 2.40 1.20 2.18 1.27 1.85 1.40 2.24 0.63 2.30 1.18 2.01 0.44 12.98 6.13

35. Lakshadweep 0.05 0.07 0.07 0.08 0.06 0.08 0.08 0.09 0.07 0.09 0.12 0.01 0.44 0.43

36. Puducherry 0.33 0.31 0.34 0.35 0.34 0.25 0.35 0.25 0.30 0.23 0.27 007 1.95 1.46
GranD ToraL 1680.51 1619.33 1741.06 1606.19 1809.67 1672.422018.97 1764.33 2039.81 1777.04 1879.97 663.75 11169.99 9103.06

Note :

(1) Figures of Expenditure are as per FMR, hence provisional.

(2) Expenditure is inclusive of previous year's unspent balance.

(3) Figures of Expenditure for the F.Y. 2015-16 is upto 30/09/2015.

(4) SPIP and Exp. stands for State Programme Implemention Plan and Expenditure.
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